BUSINESS ADVISORY COMMITTEE
(Seventeenth Lok Sabha)

FORTY-EIGHTH REPORT
(Presented on 02.02.2024)

The Business Advisory Committee held a sitting on Thursday, the
1% February, 2024.
2. The Committee recommended the allocation of time to the following items of

business as shown against each:-

(1) Discussion on the Motion of Thanks on the President's 12 Hours
Address.

(2) General Discussion on the Interim Union Budget for
2024-25.

(3) Discussion and voting on the following Grants and
consideration and passing of the related Appropriation
Bills:-

(i) Demands for Grants on Account for 2024-25; and

(ii) Supplementary Demands for Grants for 2023-24.

6 Hours
. . . . (May be

(4) General Discussion on the Interim Budget for Union taken up

Territory of Jammu and Kashmir for 2024-25. together)
(5) Discussion and voting on the following Grants and

consideration and passing of the related Appropriation

Bills:-

(i) Demands for Grants on Account of Union Territory of

Jammu and Kashmir for 2024-25; and

(i)  Supplementary Demands for Grants of Union

Territory of Jammu and Kashmir for 2023-24. ]
(6) The Finance Bill, 2024. 3 Hours

(Consideration and passing)
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(7) The Water (Prevention and Control of Pollution) |2 Hours
Amendment Bill, 2024.
(Consideration and passing)

(8) The Public Examinations (Prevention of Unfair Means) | 4 Hours
Bill, 2024.
(Consideration and passing)

(9) The Constitution (Scheduled Tribes) Order (Amendment) |

Bill, 2024.
_ _ ) 1 Hour
(Consideration and passing) (May be
taken up
(10) The Constitution (Scheduled Castes and Scheduled together)

Tribes) Order (Amendment) Bill, 2024.
(Consideration and passing)

(11) The Jammu and Kashmir Local Bodies Laws 2 Hours
(Amendment) Bill, 2024.
(Consideration and passing)

3. The Committee further recommended that Private Member's Business fixed for
Friday, the 2" February, 2024, may be dispensed with.

Om Birla
Chairperson,
Business Advisory Committee.

NEW DELHI;

1% February, 2024
Magha 12, 1945 (Saka)
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